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Shrimati Rena Chakravartty In
view of the fact that foreign loan 
assistance is going to come largely to 
the private sector, may 1  know whe
ther the NIDC funds reserved for 
rationalisation purposes w ill now be 
made available for the public sector’

Shri Manubhal Shah: As the hon.
lady Member is aware, the NIDC has 
tw o-fold  programmes. One is to 
establish in the public sector certain 
heavy industries and the second one 
is modernisation o f the cotton textile 
and jute mills. The second program
m e relates exclusively to Industries in 
the private sector.

Dr. Oebefcar? May I know whether 
this w ill create any unemployment 
and, if  so, what tte p f the Government 
are f o b i f  to  take to  rem ove unem-
prajBunxr
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Shri Manabhal Shah: One o f the
conditions of modernisation is that 
modernisation should take place with
out retrenchment

Shri A. C. Gaha: May 1 know the 
total amount that would be required 
for modernisation of jute mills in 
Calcutta and how much o f that w ill 
be supplied by the NIDC’

Shri Manabhal Shah: In the Second 
Five Year Plan w e have provided 
Rs 20 crores for modernisation o f 
cotton and jute mills

Shri Blrea Roy: Is the hon Minis
ter aware that as a result o f rationa
lisation, many jute mills in Calcutta 
have already retrenched many people 
and there is lot of unemployment?

Shri Manabhal Shah: That is quite a
separate question Apart from 
modernisation and the NIDC loans for  
rationalisation, the Labour Ministry 
and our Ministry has gone into the 
question and we try to avoid such
hardship as may be there

Shrimati Rena Chakravartty: Does
the hon Minister know that there has
been displacement or retrenchment m 
Fort Gloster Mills and Khardah Jute 
Mills’

Shri Manabhal Shah: As far as I
am aware due to modernisation and 
loans given bv the NIDC, no retrench
ment has taken place in the strength 
o f  Labour

Indian Industrialist Delegation
4-

f  Shri Harish Chandra 
( Math or:
I Phrl D. C Sharma:
I Shri Raghnnath Singh:

•83ft. J Shri Mohan Swarop:
Shri T. K. Chaodhori:
Shri Rameahwar Tantta. 
Sardar Iqbal Singh:
Shrtmati Rena 

Chakravartty:
Will the Minister o f C o U H m  aad 

Iadnstry be pleased to state*
(a) whether the private Indian Mis

sion abroad headed by  Shri
C D Birla has submitted any note
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regarding prospect* o f foreign invest
ment in this country; and

<b) if so, its nature?
The Minister at Lndutry (Shri 

Mannbhxi Shah): (a ) No, Sir.

(b ) Does not arise.

Shri Harish Chandra Mathar: May I
know whether Government’s attention 
■has been drawn to the reports appear
ing in the press regarding the delega
tion's report?

Shri Mannbhat Shah: As far as the 
press item is concerned, we have read 
.such a report. But so far no presen
tation o f that report has been made 
b y  the Federation to us. The news 
item was regarding the presentation of 
the report by the mission to the Fede
ration.

Shri Harish Chandra Mathur: May I
know  whether the Government o f 
India is not interested in the tour im
pressions and the recommendations o f 
that mission? W hy have they not got 
in touch with them?

Shri M u n b h ii  Shah: W e have not 
heard from them. The presentation 
o f  the report has to be made by them.

Shri T. K. Chaodhuri: May I know 
whether there was any formal or in
formal consultations between the 
Federation o f Indian Chamber o f Com
m erce and Industries and the Govern
ment as to the necessity o f  sending 
such a delegation under the leadership 
o f  Mj\ Birla to USA and other foreign 
countries and timing it in such a 
manner as to synchroniss it with the 
proposed visit o f the Finance Minister 
to the USA?

Mr. Deputy-Speaker: That w ould not 
be  a question. It would simply be a 
long statement. The question should 
b e  brief and concise.

Shri T. K. C h n d ln ri: I want to 
know whether there was any consul
tation with the Chamber as to the 
timing and synchronisation of the visit 
e f  the Finance Minister and the Indus
trial Delegation?

Shri M tnsM iil Shah^l would divide 
the question o f the hon. Member into 
tw o parts. H ie Birla Mission did go 
with the full knowledge o f the Gov* 
em m ent o f India. As far as the second 
part o f  the question, that is, synchroni
sation i* concerned, it was a pure 
accident,

Shri Hem Baraa: May I know whe
ther the Government is aware o f  the 
fact that this Industrial Delegation is 
o f  the opinion that the US Congress 
are at this stage in no mood to offer 
any sizable loan to India, because, as 
it says, the U.S. Congress is at present 
economy-minded and politically anti.

Shri Manubhal Shah: 1 don’t think 
that would be correct. O f course, we 
have not received any report from 
them. The mission has not yet con
veyed, either inform ally or formally, 
their such impression; nor do 1  think 
that the presumption o f the hon. Mem
ber is quite correct

Shri R. Ramanathan Chetttar: May I
know whether the Government has 
received a note from  the U.S. Depart
ment o f Commerce on the question o f  
foreign capital to this country?

Shri Mannbhal Shah: No sir.

Shri Radha Raman: In view o f the 
fact that this delegation visited quite 
a large number o f  countries in Europe 
and U.S A., and the Indian Embassies 
there were conscious o f  their visit, has 
the Government received any note 
from  these Embassies or from  the 
other agencies as to the impressions 
they created there?

Shri Mannbhal Shah: On the whole, 
from  whatever information w e have 
received, the visit has been quite satis
factory and has created good contacts 
and served as a goodwill mission for 
w hich it was really intended.

Shrfanatt Rena Chakravartty: H u
the attention of the bon. Minister been 
drawn to the statement of Shri G. D. 
Birla in Calcutta yesterday thsrt there 
is a good scope for loans coming only 
for the private sector? X* that a feet?



Blurl M ia ab h il 8hah: I have not
gone into the details o f the statement 
A ny loan assistance .that comes, comes 
both for the private and the public 
sector. And it is not through only one 
mission that a country gives a loan to 
this country.

Shrt Heda: In view o f the comple
mentary purpose of this mission with 
that o f the visit o f the Finance Minis- 
ter, may I knoyir what type of co
ordination was maintained between 
these two, and whether from time to 
time any reports o f talks held by this 
mission individually or in a group 
with various industries or banking 
interests there was submitted to the 
Government?

Shrt Manahhal Shah: There was no 
attempt at co-ordination except what 
might take place m norma] confer
ences and meetings. As far as the 
programme o f the mission was con
cerned, they determined where to go, 
how to go and whom to meet. The 
Finance Minister also met bankers, 
several Industrialists and others; so 
also tbe mission members.

Film Finance Corporation

+
Shrt A. S. Salgml:
Shrimati 11a Palehondhorl:

W ill the Minister o f Information and 
Broadcasting be pleased to state the 
progress made towards setting up of:
' (a ) a Film Institute;

(b )  Film Production Bureau; and

(c )  Film Finance Corporation?
The Minister of Information and 

Broadcast!** (Dr. Kaakar): (a) to (c ).
The matter is still under consideration 
and ia in the final stag*.

« •  f t *  agnvr : w r 3
sprit jj %  3 ifrr wtor A  srosqrtf $ 

•ptt't foe*  ftsw
wfapw* flew  vtt-

% w eft tjrr v r *  % 
i t  troror 1
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Shrimati Da Falchoadhurl: Once
this Film Institute comes into being, 
w ill the Central Board o f Film 
Censors be dissolved?

Dr. Keskar: The hon. Member has 
not understood the objective of the 
Him Institute, tt Is meant for giving 

training to the technicians 
of the industry and not for censorship.
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